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NOTES OF THE REGISTRY ORDERS OF THE TRIBUNAL
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Heard Shri X.Cl.Xanungo, learned

Order dated 9,12.2004

)

counsel for the applicant and Shri U.B.

/‘*@""‘/’%j CLL/% z/)ﬂéé: Mohapatra, learned Sr.Standing Counsel

for the Respondents. In course of hearing,

29 n)-p- S 7 35@ Shri Mohapatra f£iled a Memo dated 11.11.2004
. : A ot =
ey M%, a0 enclosing thereto a copy of the letter

s g—f VY ‘
A 3 @ CW d/% Superintendent of Post 0ffice, Bhubaneswar
N/?/g, fv\/ aﬁ?"f / Division appointing Shri Nigamananda Biswal

éw%- (applicant herein) to the post of G.D.S. BPM
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‘

74% dated 8.11.2004 issued by the Senior

/]

of Sisua Branch Office, which is the subjeé:t

afitter of challenge in this O.A. With the
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)/—» offer of appointment issued in favour of
& . 23/9159’7 ‘ ' the applicant, this O.A. has rendered

“infructuous and the same is disposed of

)/@*ﬂ" 1¢/"U’ e dlids ‘“7’/ accordingly. No costs.
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